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Disclaimer

It is to be noted that this guidance document does not intéadeplace any legal provision
of Food Safety & Standard Act, 2006 & regulations thereunBarther, wherever the
provision of this document conflicts witRart M of Schedule4 of Food SafetyStandard

(Licensing amh Registration of Food Businesgé®egulation 2011 or any other regulation

under Food Safety & Standard Act, 20fd6 that matter, the provision given in the
Regulations shall prevail.
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PREFACE

The Guidance Document on Food Safety Management System (FSMS) is
prepared withintent to provide general guidance to Poultnyeat Industry to
ensure that critical food safety related aspects are addressed duringrities
supply chain fronslaughtering processing Hi retail.

This document mainly contains pragmatic approaches which a business can
adopt during manufacturing of pdmy meat and meat products. However,
manufacturers may adopt higher stringent levels, depending on the needs. The
use of this guidance is voluntary and food business operators may comply with
the requirement of the Regulatiors according to other establigd best
practices.

It is important that food handlers involved in the poultry meat industry are
trained appropriately to implement the good manufacturing practices and
good hygiene practices to ensure food safety.

We acknowledge the contribution of thexperts from the technical panel of
FSSAI along with CHIFSS-HOL Initiative for Food sciences) team for
developing this document.

PawanAgarwal¢ CEO, FSSAI
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SCOPE

Thisdocumentis applicable for food businesses involved in the entire or any part of the
poultry supply chain i.drom slaughtering till retail. Iprovides thesafe foodpractices to be
followed by the food business to contrfdod safetyand related hazards and risks covering
poultry slaughter and poultry meat processing along with its storage, distribution and retalil.

Gt 2dzft GIONBY 06S RSTFAYSR | achiekeny tBrieyish geeser éhads dusks, A
raised for the production of meaThis documenB Sy S NJ f f &chickéh§ G R @ y & BR
placeswhich should be applicable for all other birds falling under Poultry species.

GUIDANCE TO READ THE DOCUMENT

This document is written with a purpose to guittee food businesses especially temall
and mediumsector, both exising and newly established businesses. The documsnt
divided into five main sections

The first sectiorgives an overview of the poultry industry in India and the rising need for
food safety in the sector. The second section givesngoeduction to pocess flow and a
brief on relevance of main processing steps.

The third section is the critical part of this document and contains guidance on
implementation of good hygienic practices and good manufacturing practicasthe steps
throughout the foodchain,as outlined in Part IV of Schedule 4 of Food Safety & Standards
(Licensing & Registration of food Businesses) Regulation, B¥dders will also find some
recommended practices which are currently practiced in poultry indugthe document

has sgcified requirements where compliance is essential and obligatory for food businesses

YR AY &dzOK sBdlEs SN GKYSIZEai2NIA 86 dza SR Ly F RRA (G

also been recommended for food safety operations and in such cases thew@r{l 2 dzf R ¢
usedwS | RSNB | NBS NBIljdzSaiSR (2 YI1S adaNB leiKS
reading, analysing, and puttinige document into practice.

The fourth section of this documents recommendatory in nature to help theadustry
understand basic knowledge and implementation criteria of Hazard Analysis and Critical
Control Point (HACCP). The readers will find two forms of tablékis section Hazard
AnalysisandHACCP Plans

Tables of Hazard Analysssexpected tdhelp theindustry to identify the food safety risks
related to each processing step, analyse, to identify the Critical Control Points @DS2igs)
with recommendedcorrective actions and other related informatio8ampleHACCP Plans
have beentaken from some establigd practising poultry industriesThese plans are
provided for understanding and could be usedeferenceby the industry and modified or
altered based on their specific operations after conductirtgtailed risk / Hazard analysis.

The fifth section povides an inspection checklist for Food Business Operator to audit their
facility & operations. The FBOs can evaluate themselves based on the indicative scoring. The
last section gives important templates and forms which will be required by FBOs to mainta
the records. This includes mandatory forms as prescribed by FSSAI & few templates for
maintaining records of processes critical for food safety.
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ABBREVIATIONS

AM
Ante Mortem Examination

CCP
Critical Control Point

ETP
Effluent Treatment Plant

FEFO
First Expiry First Out

FIFO
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FMFO
First Manufactured First Out
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Food Safety Management System

HACCP
Hazard Analysis Critical Control Point

QA

Quality Assurance

ISO
International Organization for Standardization
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Good Manufacturing Practice
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Good Hygiene Practice

PM
Post Mortem Examination

MSDS
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Material Safety Data Sheet
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1. Ante-Mortem of Poultry

2. Washed Carcasdter Inner & Outer Washing
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A. OVERVIEW OF POULTRY MEAT INDUSTRY
IN INDIA
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Poultry, which startedhs a backyard activity in Indibas undergone a revolutionary change

in the past three decades. India is the third largest producer of eggs and fourth largest
producer of poultry meat in the world, producing ove0 billion eggs and abowt.7 billion

kg of poultry meat per annum, India, the average per capita poultry meat consumption is
estimated at4.5kg against the WHO (World Health Organization) recommendation of 10.50
kg and egg consumption 66 eggs against world average of 125 eggs.

"The present size of the poultry industrytptogether layer and broiler is estimated at Rs
1,00,000crore. In India, still aroun®5 per cent of chicken consumption is of live birds,
whereas in the case of developed countries above 90 per cent of consumption is processed
chicken.

Market has beergrowing at about 1612 per cent annually for the last®years. The bulk
market for this segment is of live birds. On the other hand, the market for procebssedn
is about Rs 2500 crorgvhich is hardly 5 per cent of the total poultry meat industry."”

Poultry meat is the fastest growing component of global meat demand, and India, the
world's second largest developing country, is experiencing rapid growth in its poultry sector.
In India, poultry sector growth is being driven by rising incomes and idlyagxpanding
middle class, together with the emergence of vertically integrated poultry producers that
have reduced consumer prices by lowering production and marketing costs. Integrated
production, market transition from live birds to chilled and frozemducts, and policies
that ensure supplies of competitively priced corn and soybeans are keys to future poultry
industry growth in India. There are number of small poultry dressing plants in the country.
These plants are producing dressed chickens. bfitiad to these plants, there are five
modern integrated poultry processing plants producing dressed chicken, chicken cut parts
and other chicken products. These plants will manufacture egg powder and frozgrokgg

for export.
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BMANUFACTURINBROCESSING
PARAMETERS FOR POULTRY

13| Page




J
SS a | FOOD SAFETY AND STANDARDS
1 AUTHORITY OF INDIA

Inspiring Trust, Assuring Safe & Nutritious Food

1. PROCESS FLOW CHARTS AND DETAILS

FIGURE A: PROCESS FLOW OF SLAUGHTER & DRESSING OF POULTRY
Procurement & Quality inspection tie poultry birds

Holding/ Resting area

Ante-mortem Examination olive PoultryBirds »Condemned birds to be disposed
Unloading & Hanging dfive PoultryBirds in overhead conveyor
Stunning

\/

Slaughtering &leeding

\4

Blood for disposal

Scalding &€feathering

Feathers for disposal & Water for ETP

A\ 4

\

Evisceration > Nonedble2 FF¥IF £ Q&4 F2NJ RAalLlalft g 2 G§SN
\

Postmortem Examination » Condemned birds to be disposed

By-products Harvesting

Inner & Outer Washing > Effluent toETP
Carcass Chilling > Effluent toETP
\
Weighing & Grading
¥

Chilled Chicken

Dispatch & Transportation

FIGURE BPROCESS FLOW OF PORTIONING, DEBONING & PACKING OF POULTRY MEAT
Chilled Chicken

v

Whole Chicken Cutting / Portioning Deboning

v
> Prerary Packing

v v

Metal Detection Freezing

Chilled Storage Metal Detection
Secondary Packing

Cold Storage

v

Dispatch & Transportation
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FIGURE: PROCESS FLOWRBROCESSED POULTRY PRODUCTS

Poultry Meat Raw Ingredients

v v
v

Mixing / Marination/Emulsion Preparation

v v v v v v v

Raw Marinated Formed/coated  Stuffed Indian Gravy Other Poultry Cured/Smoked/ Canned
Products Products Products Products Dried/ Fermented Products

v v v v v v

Prima*y packing
Freezing Chilling

Metal detector

Secondary packinge
Storage

Dispatch &J:Fransportation

BRIEF ON PROCESS DETAILS

Procurement & Quality inspection of raw material (Live Poul®jrds)

Poultry intended for slaughter shall be in good health. Precaution shall be taken to minimize
injury to poultry birds. Flock health examination shall be done by qualified veterinary
praditioner. Only healthy poultry / birds shall be transported invall-ventilated transport
system. Coops preferably made of plastic and specially designed to be used for transport of
poultry shall be in good conditions to avoid injuries to poultry. Trarnspoops should not

be overcrowded & it should provide enough space for birds. It is advisable not to use any
damagedcoops crates or cage® avoid injury to birds during transportation.

Holding / Resting area

The holding/ resting area shall laelequate in size to rest the birds. The bird vehicle holding

/ resting area shall have suitable facilities to prevent excessive heat and must have overhead
protective shelter.The holding area must have humidification and adequate air ventilation
facility to provide comfort during summer season.

¢tKS 0ANRQAE OSKAOfS K2fRAYy3I &IFNR k NBadGAy3
vehicles in areas that are well ventilated, and are protected from direct sunlight, inclement
weather and extremes demperature.
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Ante-mortem Examination of Birds

Poultry birds shall subject to ante mortem examination by veterinarian before slaughter.
Ante mortem examination shall be done on a lot basis while poultry birds are in the coops
before or after their removalrom the vehicle A lot is made up of birds from a single house

of poultry grown on a particular farm, but it may be large as several houses of poultry. Lot

size determination depends upon the criteria defined by the establishment. For- Ante
Mortem, birds shall betaken out from the sample cooder physical examination for any

sign of disease or sickness, if required. If in case of any sickness or disease noticed in the
poultry birds,the entire lot to be put undeexamination and sick and disease bisthall be
condemned.

Unloading & Hanging of Birds in overhead conveyor

Unloading of the birds from vehicle shall be done with due care. Throwingagfsmust be
avoided

Birds shall be held with care and hangedléys on the shackle of the processing line in a
dimly lit room with blue light (avoid bright lighting). During the hanging process care shall be
taken to avoid fluttering of poultry birds.

Stunning
Prior to slaughter poultry shall be made unconsciousuling any suitable method of

stunning (water bath electrical stunning, gas stunning etc.). It induces temporary loss of
consciousness and minimizes the reaction of fear, anxiety, pain and distress to the birds.
Stunning equipment shall be properly maintathto confirm that poultry are unconscious
prior to slaughter Stunning efficiency is to be ensured in such a way that the recovery time
of bird is maintainedwithin120 seconds.

Slaughtering & Bleeding

Slaughtering can be done by different methods of slaughter (like Halal, Jhatka, Mechanical
etc.)After slaughtering, sufficient time shall be allowed to bleed out the poultry bird
effectively. Minimum150 seconds shall be allowed to bleed out the slaugatebirds
before entering thescalder No live bird shall enter scalder.
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Blood collected in bleeding tank to be removed on regular intervals to avoid contamination.
A qualified and trained veterinarian shall be appointed and be responsible for approving
hedthy birds for slaughter and to check that the birds are properly slaughtered.

Scalding & Defeathering

Scalding means passing the bird through hot water so as to loosen the feather follicle so
that defeathering of bird will be done effectively. Scaldisball be carried out at
appropriate temperature depending upon size of the bird to loosen feather follicles.
Scalding process efficiency is determined by the time and temperature combination and it
will be vary as per machine manufacturer and speed of line

Defeathering means removal of loosed feather immediately after scalddegeathering is
done through a mechanical €eathering machine with rubber fingers. It can be done in
multiple stages to have better quality. Care shall be taken to maintairrubber fingers
softness to get better déeathering quality and avoid rupturing of skieathers collected
during defeathering operations must be removed regularly or continuously.

Dressing of carcass
Dressing of carcashould only commence afteascertaining that the bird is dead.

Evisceration

Evisceration consists of removal of all internal organs from the slaughter bty
SPGAaO0OSNI GA2y OFNDIaa Fft2y3a gAlGK (GKS @ArAaos
examination by the vetering doctor.The Evisceration process is to be carried out in such a
way that the internal organs are ruptured nmmally to avoid contamination.

Nonedible offal shall be removed regularly from the evisceration section to avoid
contamination.

General requiements of Slaughter area:
1. The slaughtering area, equipment and implement must be clean, hygienic and sanitized.

2.1 ff G22fa 2N SljdALlYSyiQa dzaSR Ay &f !l dzakK

maintained clean and sharp.

3. A gualified and trained veterinarian shall be appointed and be responfgiblpproving
healthy birds for slaughter antd check that the birds are properly slaughtered.

4. Nonedible offal shall be removed regularly from the evisceration section to avoid
contamination.

5. Post mortem reports shall be prepared.

Post Mortem Examination

Post mortem examination means systematic examination of dressed poultry carcass and
visceral organs by the veterinarian for evidence of any abnormal condPost mortem
reportsshall be preparedThe records shall be maintained as per the lot.

Poultry carcass received directly from other slaughter houses (Municipal / Government /
Private) for further processing must be verified for whether their post mortem reports are
dulyreceived and in order.
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By-products Harvesting
It consists of harvesting/collection of edible poultry organs. In Poultry the edible by
products includeg, Liver, Gizzards, Heart, Feet and Head.

Harvesting of byproducts can be done manually or mechanicatllgpending on availability
of facility.

Inner & Outer washing

Carcassshall be properly washed from inside as well as outside before chilling. The water
should be potable water and should be internally tested for physical, microbial and chemical
parametes. Wash station nozzles and their angles to be maintained for effective cleaning.

| ‘1 N ) " “l i '(!“‘\“WN \Ni[ﬂ |

f
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Fig 2: Washed Carcass after Inner & Outer Washing

Carcass Chilling

All dressed carcasses shall be chilled at or belvby appropriate method within 4 hours
from slaughter. Dressed birds shall be sanitized with appropriate sanitizer before or during
the chilling of bird.

Types of Birds Chilling
1. Immersion Chilling
2. Spray Chilling

3. Air Chilling

Once arcass is chilled to less thafC4 it can be utilised for further purpose.

Weighing & Grading
Grading of chilled chicken can be done manually or with automatic grading machine

Cutting & Portioning

The above chilled carcasses are then transferred to processing hall. The processing hall
temperature shall be maintained at an appropriate temperature to maintain quality of the
product.

Cutting & Portioning consist of cutting of whole chicken in to pieces as per customer
requirement.
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These knives and other accessories are properly gaditbefore, at regular interval and
after use. All the storage bins, crates, and other storage facilities shall be cleaned and
sanitized before and after use.

Fig 3 Processing hall for Deboning& Cutting Portionina

Deboning
Processf removal of bones and cartilages from whalhicken to get boneless melatcan

be done manually or seraiutomatic or in automatic lineThe temperature in rooms for
deboning out and trimming should be controlled at appropriate temperature such a way
that the hygiene standard is maintained. Care shall be taken to maintain the product
temperature at or below 7 Degree Celsius. The carcass or shell shall be collected, packed
and removed from the section at regular interval.

Raw marinated products

Poultry meat withor without bones marinated withingredients and with or witbut
additivesare categorised under NI ¢ W5 RA YINE R dzO (i & ® svhole pieces y Of dz
cuts and comminutedoroducts. Examples include Marinated Chickeredes, Marinated
Chicken TikkaMarinated Chicken Lollipop etc.

Formed/Coated Products:

These products are prepared by mixing of poultry meat with or without bones with
ingredient(s) and/or permitted additive(s). They may or may not be subjected to different
processes li& marination, forming, prelusting, battering, breading, coating fixation /
forming and fried in fryer etc. Marination can be achieved by simple mixing or tumbling or
by injecting marination. Products may be raw, semi cooked, partially cooked or cooked. It
includes whole pieces, cuts and comminuted products. Examples of such products include,
coated / uncoated products, Chicken Nuggets, Chicken Patty, Coatedrbprnaducts etc.
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All the raw materials such as spices, batter and bread crumbs and othediegte shall, be
sourced from certified approved vendors and stored in plant premises as per the storage
requirements.

Stuffed Products:

Poultry meat mixed/marinated/emulsified with ingredients and with or without additives,
stuffed in casing, cooked, pkeg of casing or with casing, may be sliced or diced, and
frozen. Products may be seimwoked/partially cooked or cooked. Examples of such product
include Chicken Sausages, Chicken Mortedelalami, Chicken Ham, Chicken Bacon etc.

Care shall be taketo ensure cleaning and sanitation of Bowl choppers, mixers, extruders,
fillers etc before and after use for production.

All the raw materials such as spices, batter and bread crumbs and other ingredients shall, be
sourced from certified approved vendoand stored in plant premises as per the storage
requirements.

Critical temperatures monitoring devises must be calibrated at regular interval.

Indian Gravy Products:

Products with poultry meat with or without bones, mixed / marinated with ingredients and
with or without additives, cooked and frozen. It includes both whole pieces and cuts and
comminuted products.

Examples include Butter Chicken, Kadhai Chicken, Murg Masala, Chicken Biryani, Cooked
Chicken Kheema etc.

Cleaning and sanitation of requiredrf manufacturing plant and machinery are of great
importance. Hence, care shall be taken to ensure cleaning and sanitation before and after
use for production.

All the raw materials such as spices, additives and other ingredients shall, be sourced from
certified approved vendors and stored in plant premises as per the storage requirements.
Critical temperatures monitoring devises must be calibrated at regular interval.

Other PoultryProducts:

It includes whole pieces and cuts, comminufg@ducts and formed & chopped products.
Examples are Chicken Toppings, etc.

Cleaning and sanitation of required for manufacturing plant and machinery are of great
importance. Hence, care shall be taken to ensure cleaning and sanitation before and after
use for production.

Cured (including salted) / Smoked Products

Non-heat treated processed meat and poultry product. Salted products are treated with
sodium chloride. Dry cured (dry pickled) products are prepared by rubbing salt directly on
the meat surfae. Wet pickle cured products are prepared by submerging the meat in a
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brine solution. Pump cured products are prepared by injecting brine into the meat. Curing
may also be achieved by addition of additives. Smoked products are also included here. It
includes whole pieces and cuts and comminuted products.

Cleaning and sanitation of required for manufacturing plant and machinery are of great
importance. Hence, care shall be taken to ensure cleaning and sanitation before and after
use for production.

Cured (ncluding salted) and dried

These products are neneat treated processed poultry products whiamay be cured or
salted as described iBured (including salted)and then dried, or they may only be dried.
Drying is achieved either in hot air or in vacuuln.includes whole piecescuts and
comminuted products.

Fermented Products

Non-heat treated processed poultry products, which are a type of pickled product produced
by the action of lactic acid bacteria in the presence of salt. It includes both wholesped
Cuts and comminutegdroducts.

CannAed F’Aroducts o A
¢tKSaS LINRPRdzOGA IINB aOFyySR «k NBO2NI Lk dzOK
processed poultry products in whole pieces or cuts or in commintdad. These products

are prepared by mixing of poultiypeat with other ingredient(s) and permitted additive(s).
The product may be smoked. The packing medium and other ingredients shall be of food
grade quality.

These products shall be packed in hermatic sealed container and subjected to adequate
heat treatment followed by rapid cooling to ensure that the product is-stlble and safe
for consumption.

Primary Packing

Processed material is weighed and packed in standard packing material which should
confirm FSSRs. (Packaging & Labelling).The food grade declaration/ certificate to be verified
on COA during receiving of the packing matealcking of chicken meat & chicken meat
products can be done as per the customer requirement and applicable tegulspecified

in FSSRs. (Packaging & Labelling) & Legal metrology (Packaged Commodities)

Freezing
Freezing can be done eithesing blast freezer, Plate freezer or I@kiring Freezing core

temperature of the product should be at or belayd8°C.

Metal Detection

All finished product shall be passed through metal detector.

Metal detector shall be calibrated/ verification at frequency appropriate to assure food
safety.
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Sensitivity of the metal detectors shall be always less than as required or 7.0 mamyfo
kind of metal

Secondary Packing

Frozen meat / meat produstafter passing through metal detector shall be packed in
suitable container.Secondary Packing material shall be secure to prevent spoilage and
contamination during transit and storage.

Chilled Storage
Chiled Poultry meat and Poultry meat product shall be stored in the chiller at or bet@w 4

Cold Storage

Frozen poultry meat and poultry meptoduct shall be stored in cold store at or below
minus 18 degrees Celsius till dispatch.

Cold store temperature shall be maintained at or below minus 18 degrees Getsieyst
during defrosting cycldé=1IFO / FMFBEFQnethod shall be followed in the cold storage for
despatch of product.

Quiality Evaluation

Finished products are tested in inteal / external laboratory as per the sampling plan
identified by the processing plant, for microbiological & applicapleysio -chemical
parametersas defined by FSSAI

2. LOADING, DISPATCH, WAREHOUSING, TRANSPORTATION, RETAIL PRECAUT
RELATED TO FOSAFETY & QUALITY

The product temperature shall be maintained at or below minus 18 degree Celsius for
frozen & at or below 4 degree Celsius for chilled products in any part of the cold chain,
during storage, transport, distribution, and merchandising iitestores.

Loading and dispatch of finished products

Dispatch vehicle shall be checked for presence of any contaminants, cleanliness,
unacceptable odour and proper working of refrigeration system before loading. Loading

should be done in shortegiossible time. Dispatch vehicles shall be cleaned and sanitized

using appropriate cleaning and sanitizing agents regularly to maintain the hygiene standard.

Warehousing
Stacking methods and height depend on several factors: resistance of the packadeédand

technigues and thermal state. Packaged and frozen meat is usually handled mechanically,
combining forklift trucks with pallet.

Storage temperature of warehousing should be at or betoius 18 Degrees Celsius except
during defrosting cyclen case ofrozen product and at or below 4 degree Celsius in case of
chilled product
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Transportation

All the transportation systems are expected to maintain the temperature ofpiteeessed
meat and meat productwithin close limits to ensure its optimum safety aretommended
shelf life. It is important that theprocessed meat and meat producits at the correct
temperature before loading since the refrigeration systems used in most transport
containers are not designed to extract heat from the product but to namtthe
temperature of the product. In large containers used for long distance transportation, food
temperature can be kept within recommended frozen temperatuae ¢r belowminus 18
degrees Celsiuor frozen andat or below 4 degree Celsius for chillgaoducty. Ensure
proper air circulation is available to maintain product temperature during transportation.

Different modes of transportation:

Air- freight: This is used for highly perishable frozen food products. Although this provides a
rapid method @ serving distant markets, the main challenge faced is the product is mainly
unprotected by refrigeration for

much of its journey; due to the intermittent holding time. Standard containers with
insulated linings and /or dry ice shall lnsed.

Road/ Rail:Refrigerated containers (for long distance) and Small Insulated / Refrigerated /
Eutectic vans (for short distance) are used to supply food to local retail outlets or directly to
the consumers. All vehicles shall have the temperature monitoring device.

Retail and display

During display; the temperature, temperature fluctuations and visual monitoring (like color
of product, packaging intact, etc.) are the main parameters that determine the quality.
Ensure that products are stored in clean display caga@sh are covered at all times. See
through insulated lids are for consumer to look at the product at retail sh@&psure
products are stored at appropriate temperatures. Temperature differential or range should
be keptat minimum. Adopt firstin-first-out (FIFO) method in the display of products for
sale.Proper declaration on the products is needed & it should comyitly requirements of
FSSRs. (Packaging & Labelling).All containers should be cleaned and disinfected daily.

Fig 4 Retail Shop Display
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C PREREQUISITE PROGRAMS
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. ESTABLISHMENIESIGN AND FACILITIES

1. Location and Surroundings

1 No Objection Certificate from the Municipality or Panchagad State Pollution Control
Board to be obtained.

Aview of the Location and N = i
Surroundings of a Processing Av:ewofRestnc.tedEImymo
plant Manufacturing plant

Figures: Entry to food establishment

1 Slaughter Houses/ meat processing unit shall be in located away from areas subject to
flooding unless sufficient safeguards have been provided.

Slaughter house/processing unit shall be located away femwironmentally polluted

areas and industrial activities that produce disagreeable or obnoxious odour, fumes,
excessive soot, dust, smoke, chemical or biological emissions and pollutants that pose a
serious threat to food safety. In case there are hazafiden other environment
polluting industries located nearby, appropriate measures shall be taken to protect the
area from any potential contamination

1 There shall be adequate drainage and provision for cleaning. The premises shall be
constructed / locatedn a way that drains / storm water should not enter the premises,
to avoid contamination of meat.

1 No portion of the Slaughter Houses/ processing pngmises shall ever be used for any
purpose other than it is meant for.

1 Accessshallbe controlled at the entryAny animals, including dogs, cats or other pets,
should not be allowed to enter processing unit.

1 The land outside the factory building shall be maintained free of debris and refuse, and
free from any source of pollution.
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1 The roadwaysand areas serving poultry meat processing unit which are within its
boundariesshall be maintained properly to avoid contamination by dust or permit any
stagnation of water.

1 The premises, raw material receiving and finished product dispatch askak be
maintained so that they do not contribute to contamination of food by seepageffoot
born filth or provide a breading place for pests outside the facility.

1 The garden and the surrounding area shall be maintained to prevent harbourage or

provide beeding place for pests.

2. Premises and Room€onstruction, Design, Layouts, Internal Structures and Fittings
*Premiseseferto all the elements of building and building surroundings.

Construction, design, layout, Internal Structure and fittings

The orrect plant layout is crucial to produce safe products.

Continuous forward movement

There shall be no possibility of reversal, intersection or overlapping between the live bird&
meat, and between meat & bygroducts or waste.

The slaughter house shalave separation between clean and dirty sections and shall be
organized.

2.1 Construction, Design and Layout

Plant layout should be designed, constructed and maintained in order to facilitate good
manufacturing and hygienic practices.

Adequate workingpaceis required for the satisfactory performance of all operations. The
slaughter house shall have

f . ANRQ&a OSKAOf S K2 foRdstihdof @irtl bédare slaughddra G A y 3 | NJ
o The bird vehicle holding yard / resting area shall have suitable iesitd park

transport vehicles in areas that are well ventilated, and are protected from direct

sunlight and extremes of temperature.

The bird vehicle holding yard / resting area shall be adequate in size.

o0 Ante Mortem Inspection of birds before slaughtsrdone in the holding yard /
resting area or at unloading point.

o

1 Slaughter hall
o Every such establishment / Slaughter House shall make separate provision in the
slaughter hall for different methods of slaughter (like Halal, Je\stika
mechanical etg
0 After every type of operation, the slaughter house shall be cleaned, washed and
sanitized thoroughly.
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Stunning and bleeding areas should be physically separated from defeathering area,
so that cross contamination is minimised.

Areas for scalding, deathering, evisceration (or similar operations) should also be
appraopriately separated fronportioning and processingreas.

Slaughter hall shall have provision of collection of blood and wastes & holding area
for suspected carcass / condemned carcass.

Slaughte hall shall have@equate facility for chilling of carcass etc.

1 Portioning / Deboning Section

(0]

(0]

Portioning / Deboning section should be separate from slaughtefedthering and
evisceration area.

Meat Portioning section shall be laid out and equipped@dsao ensure that edible
meat does not come into contact with floors, walls or other fixed structures, except
those which are specifically designed for contact with meat.

Entry to this section should be separatemaintain required hygiene standard
Protective clothing of staff and workmen should be differératm that of slaughter /
de-feathering / Evisceration area

Appropriate hall temperature shall be ensured to mainttia product temperature
at or below 7 Degree Celsius ¢énsurequality of meat.

M Processed Product Section

(0]

o

Meat processing section shall be laid out and equipped so as to ensure that edible
meat does not come into contact with floors, walls or other fixed structures, except
those which are specifically designed for contact with meat.

Separate entry to be provided to Processed Product Section

Separate workmen should be deployed in this section and they shall not be
permitted to work in slaughter / déeathering / Portioning & deboning area
Appropriate hall temperature shall be ensuredrt@intain the product temperature

at or below 7 Degree Celsius to ensure quality of meat.

1 Separate space for inedible & edible parts of birds
Both edible and inedible parts of birds should be in separate and distinct rooms/
spaces.

2.2 Internal Structure

- Floorsshould behard, impervious, washable, nestippery and made of nontoxic
materials, without crevices and should be easy to clean and sufficient slagw
adequate drainage.

- Wallsshould be made of impervious materials, smooth and without crevices for easy
cleaning and sanitation and to avoid accumulation/absorption of dust, blood/meat
particles, and microbial/fungal growtffhe wall to floor junctions should be smooth. It is
preferred to have curved junctions.
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- Ceilingand overhead fixtureshould be so designed, constructed and finished as to
prevent any accumulation of dirt and minimize condensation, mould development and
flaking and should be easy to clean;

- Windowsand other onings should be so constructed as to avoid accumulation of dirt
and those which open should be fitted with insect screen. Screens should be easily
removable for cleaning & sanitation and kept in good repair.

- Doorsshould have smooth, neabsorbent surfaes and where appropriate, be self
closing and close fitting and easy to clean & sanitize;

. ™ |
. . ".l i
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Figure 6: Doors and windows covered with wire mesh to prevent entry of dirt, dust, pests and bird

- Stairs lift cages and auxiliary structurasich as platforms, ladders, chutes, should be so
situated and constructed as not to cause contamination of meat.

3. Equipment & Containers

1 Equipmentand utensilsn contact with exposed meat and meat products should

have smooth impervious surfadmnon-absorbent

have resistant to corrosion,

made of material which is netoxic,

Shall not transmit odour or taste,

free from pits and crevices,

capable of withstanding repeated exposure to normal cleaning and
disinfection,

0 be easily cleaned and disinfedte

O OO0 O0OO0Oo

1 Sanitary equipment Placing and lodeon of all sanitary equipmenshould permit easy
access and thorough cleaning.

7 Containers for inedible material and wastshould be leak proof or disposable and
where appropriate, able to be closed securely.

1 Refrigerated Spacesshould be equipped with temperature measuremeand / or
recording devices that are calibrated at regular interval.
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1 Equipment Identification- Equipment and utensils used for inedible material or waste
should be so identified and should nbe used for edible products. Also, containers
holding hazardous substances shall be closed when not in use, stored separately and
lockable to prevent malicious or accidental contamination of food.

1 Electrical Fittings shall be of such material and sfich construction as to enable them
to be kept clean. The implements shall be of metal or other cleanable and durable
material resistant to corrosion.

IYYA@PGSas 20KSNJ G22fa FyR SlidALYSyiQa akl ff
sufficient fcilities shall be provided within the establishment / slaughter hotme
cleaning and sanitization of knives, other tools and equipmdihie knives and scissors
used should be of stainless steel.

(@]

1 Equipment, Utensils and Machinerthat come in direct cotact with food shall be
hygienically designed, constructed, located and, if necessary, installed to ensure that they
can be adequately cleaned, sanitized and maintained to avoid contamination.

4. Facilities & Utilities

The facilities& Ultilities are essentigervices that play a vital role to industry. Quality
facilities and utilities provided like water, light, hygienic facilities etc. areptieerequisite
for an effective food safety.

4.1 Water Supply

1 A constant and sufficient supply of clean potable water (cold and hot) should be made
available in the slaughter and processing halls during working hours.

1 Adequate supply and/or storage facilities shall be provided. Storage for distribution
should be prtected against contamination. Thosall be adequately designed, made
of material, that is nontoxic and corrosion resistanand periodially cleaned and
maintained. The records of the same shall be maintained.

1 Potable water quality shall be as specifigd the latest edition of BIS standard on
drinking water (IS10500). Potable water shall be analysed at E=siannually to
confirm that it meets the requirements of this standard.

T b2y LRGFrotS 6FGSNI Oy 06S dzaSR FTXZNGtcOMmeS | y Ay 3
in contact with food, or food steam production. It can be used for firefighting,
refrigeration equipmentwashroometc.

1 Non potable water pipes shall be clearly distinguished from those in use for potable
water. Colour coding is recommended.

4.2 Ice and Steam

1 Ice should be made from potable water and should be manufactured, handled and
stored so as to protect it from contamination.
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1 Steam used in contact directly with meat should be produced from potable water and

contain no substances which mbg hazardous to health or may contaminate the
processed meat and meatroduct

4.3 Drainage and Waste Disposal

4.3.1 Drainage system

T
T

There shall badequate ancefficient drainage and plumbing systems.

All drains and gutters shall be properly gmekmanently installed with traps and
screens

The drainage system for blood shall either be underground for easy cleaning or a
portable receptacle with

Lid.

Figure7:Install covered drainage system inside the premises

4.3.2Waste disposal system

il
1
il

T

4.4

l
l

An efficient effluent and waste disposal system shall be present.

There should be efficient drainage and disposalmi-edible offal.

Waste storage area should be constreattin such a manner as to avoid contamination

of food, potable water supplies, equipment and building

All effluent lines (including sewer systems) should be large enough to carry peak loads.

Cleaning Facilities

Adequate facilities should be provided fdeanliness of food contact surfaces namely
floor, wall, plastic crates, equipment, table tops etc.

Suitable and sufficient facilities shall be made available at convenient places with in the
slaughter housemeat processing unitor the sterilization knies and other equipment
used in the slaughter houseneat processing unit
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4 .5Personnel Facilities and Toilets

1 Changing rooms/lockers
o Suitable and sufficient facilities for persons working in the slaughter and
meat processing halls shall be provided for djiag their clothes, keeping
their personal belongings and Foot sanitation.
1 Provision of toilets
o Sufficient number of latrines, urinals for each gender shall be provided.
o Toilets should be so designed as to ensurgidryic removal of waste matter.
o Toiletsshould be well lit and ventilated and should not open directly on to
food handling areas.

Figure 8: Gender specific toilets; clean toilet facility

1 Hand washing facilities

o Hand wash facility shall be provided wjibtablewater at adequate
temperature fitted with dispenserdor liquid soap or other hand cleansing
agents (sanitizer) ansuitable hygienic means of drying hands

o Facility shalbe provided adjacent to toilets and in such a position that the
employee must pass them whemtering orreturning to the processing area.

o Where paper towels are used, a sufficient number of dispensers and
receptacles should be provided near to each washing facility.

o0 Dustbins to throw used paper towels should be foperated.

o Tapsshould beof nonrhandoperable type(Can be elbow operated, foot
operated or automatic).

0 Noticesshallbe posted directing personnel how to wash their hands
effectively and also after using the toilets.

4.6 Storage facility

The food storage facilities shall be designedc&nstructed to:¢

- provide protection from dust, condensation, waste, pest access and harbourage and
other sources of contamination.

- be dry, well ventilated and enable monitoring and control of temperature and
humidity in storage areas where specified.
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- be easy to maintain and clean. All materials and products shall be stored off the floor
and with sufficient space away from the walls to allow inspection and pest control
activities to be carried out.

Adequate facilities for the storage shall be prowd. Storage space should be
physically separated or segregated fqr

- Raw materia(like seasonings, spices, additives, ingredients etc)
- Packaging material

- Returnedrejected material

- Recalled material

- Allergens

- Semi processed material

- Finalproduct

- Hazardous chemical (used in engineering)

- Cleaning & disinfection chemical

- Engineering tools

- Waste material (both bio degradable & ntwodegradable)

Storage areas shall be maintained at temperaturegerever required:

- Freezemaintained at18°C

Refrigerators maintained a°C

- Room Temperature at 37°C

- Hot holding unit maintained at or above 60°C

Air Quality and Ventilation

Ventilation should be provided to prevent excessive heat, steam condensation, dust and
to remove contaminated air.

The direction of the air flow always from clean area to unclean or dirty area.

Ventilation openings should be provided with an insect scraeother protective

enclosure of norcorrosivematerial & Screens should be easily removable for cleaning.

Lighting

Adequate natural or artificial lighting should be provided throughout the slaughter
house/ meat processing unit.

All lightings should besell distributed.

Where appropriate, the lighting should not alter colours.

Processing Areas Recommended Light
Intensity(Lux)

All Inspection areas 540 Lux

Work rooms 220 Lux

Other areas 110 Lux
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1 Light bulbs and fixtures suspended over plant in any stage of production should be

protected to prevent contamination in case of breakage.

Figure 9 : Protected Tubelight

4.9 Laboratory Facility

T

l

Depending on the size of the operation, a wejuipped laboratory sha#ngagewith

gualified (Chemist / Analyst and Micro Biologist) and trained personnel.

The irhouse microbiological laboratory with sterilization room, media preparation

room, incubatim room, laminar flow and washing room has to be provided to do the
microbiological examination of dressed birds, water, air, personal working in the plant
Every slaughterhouse shall engage veterinarians depending on size of the operation for
ante-mortem and postmortem examination.

4.100thers

1
il

Work Shop:Routine repairing and maintenance of the plant.
Generator RoomGenerator for providing power during the breakdown,

Electrical PlanfThe electrical panels should have rubber mats below to prevent from
any electric shock to any employee working at the station.

Refrigeration Plant: Suitable capacity of refrigeration system shall be provided to
achieveadequatetemperatures wherever required.
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Il CONTROL OF OPERATIONS

1. Transportation &Receipt aSlaughter House

1 Healthy birds free from diseases should be transported to the slaughter room in a
properly ventilated vehicle with minimal risk of injury.

1 Transport vehicle should not be overcrowded and enough space should be provided to
the birds as peregulatory guidelines time to time. In case of birds, they are transported
in the coops preferably made of plastic. Transportation of live birds shall be done in such
way to avoid jerks, jaries and stress to the birds.

1 The birds meant for slaughter shdube certified by a qualified veterinarian for their
fitness.

1 Vehicle should be thoroughly disinfected with suitable disinfectant.

2. Storage of Raw and Packaging materials

All packaging materials used to pack the processed meat at final stage shdatchtesl
away from raw material receiving area.

3. Meat and Meat Products (PoultryiProcessing including peprocessing

3.1Resting of birds
1 Poultry held in holding area should be provided with adequate ventilation such as fans
andfoggersvhere they can rest aftr stressful transportation.

3.2 Ante Mortem Inspection

1 Poultry shall be adequately rested and subjected to ant@tem examination by
veterinarian before slaughter.

1 In case of poultry birds that are brought in the coops, am@tem inspection may be
carried before or after their removal from the vehidlet size determination depends
upon the criteria defined by the slaughter hous&senerally, a lot is made up ofrtis
reared on a particular farm.

1 InAntemortem examination, external examination of general condition of live poultry is
carried out. The records of ante mortem examination shall be maintained.

1 Ante mortem Judgments includes: 1. Fit / Approved for Slaergl2t Unfit / Not
approved for Slaughter

f t2dzf GNBE F2dzy R y20G FAG F2N &f | dz3 KimbSriddn 4 K | f
inspection and thereof their destruction shall be carried out under direct supervision of
the authorized veterinarian.

3.3Stunning

Stunning equipment shall be properly maintained to confirm that poultry are
unconscious prior to slaughter. Stunning efficiency is to be ensured in such a way that
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the recovery time of bird is maintained within 120 seconds. It should be ensured that no
bird dies of stunning.

Stunning of Birds (Electric Reversible)

All guiding bars should make contact with shackle prior to birds entering in to the
stunner.

Precaution shall be taken to avoid pstun shock to the birds while entering the
stunner.

Birds should enter the stunning bath in such way that the heads of all birds should be
fully immersed in water.

To improve efficiency of stunning salt solution can be added in water bath of stunner.
To improve stunning efficiency water spray can be dondhat juncture of feet &
shackles before birds entering stunner.

The shackles need to be in contact as they enter stunner and stay in contact at all times
with guiding bar while traveling through the stunner.

Water level in the stunner should be sufficieeough so that heads of all the birds
properly immersed in to the stunner water bath.

Frequency of Stunner should be set as per the size of birds to get effective stunning.
Frequency will depend on the type of stunner, size of bird & the stunner manuéactur
specification. The objective is to have proper stunning & no bird dies of stunning.
Personnel responsible for assessing proper stunning should able to evaluate and
recognize signs of an effective stunning and person should take immediate corrective
action in case of ineffective or incomplete stunning of birds.

Stunning efficiency should be monitored immediately after stunning or before
slaughtering of birdsStunning efficiency is to be ensured in such a way that the
recovery time of bird is maintainedithin120 seconds.

To monitor recovery time, take birds off the line after stunner and before slaughter and
place birds on their side in a dry area.

Figure 10: Stunning
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3.4 Slaughteringand Bleeding
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)l

3.5Scalding and Defeathering

l

l

T

3.6 Evisceration

T

T

3.7PostMortem

Humane slaughtering methods to be used $taughtering
All knives used for slaughtering shall be sterilized to a minimum temperature of 82
degree Celsius
1 After slaughtering, sufficient timee. minimum 150 secondshall be allowed to bleed

out the poultry effectivelybefore entering the scalder.
1 No live bird should enter the scaldefhe blood should be collected in an under
drainage facility/tank. No livbird should enter the scalder.
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Scalding of slaughtered birds shall be carried at appropriate temperature depending
upon size of the bird to loosen feather follicles.

Defeathering shall be done in a way that rupturing of the skin is avoided and removal
of feather is ensured

All birds shall pass through potable water shower after defeathering.

Evisceration process shall be carried in such a way that there is minimum damage to
internal organs to avoid contamination

After evisceration, internal viscera along with dressed carcass shall be presented for
post mortem examination.

Postmortem examination refers to the systematic examination of dressed carcasses
and visceral organs by the veterinarian.
The slaughter house shall provide appropriate facility like light, hand wash stations
and condemned bird/organs containers for pasbrtem examination.
The general method to conduct dime post mortem involves Visual examination
and smell in order to detect diseases, abnormalities and contamination. Internal
organs must be exposed for visual examination and palpation.
Post Mortem Judgments atudes: 1. approved / Fit for human Consumption, 2. Unfit
for human consumption or 3. Partial Condemnation
£t O NOFaasSa «k LI NIraortanIrodedtionSHall be énarkiedizy” T 7
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and thereof their destruction shall be carried out under direct supervision of the
authorized veterinarian.
All dressed bird shall pass through water shower after evisceraimwh shall be
sanitized before or during the chilling cdrcass using suitable sanitizer
Potable water should be available in sufficient quantity for washing of carcasses and
SRAOGES 2FFI t Qao
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3.8Carcass Chilling

All dressed birds shall be chilled below 4b§CGppropriate method within 4 hours from
slaughter with any appropriate means.

3.9Post Slaughter Requirements

1 The temperature in rooms for deskinning, portioning, bemg, trimming and
packing shall be maintainesb that meat temperature can beontrolled below 7
degree Celsius.

1 All operations in connection with the preparation or packing of chicken / chicken
products shall be carried out under hygienic conditions. Particular attention needs to
be given to temperature control.

1 It is important that cold chain shall not be interrupted except to a minimal extend
necessary for practical operations. Chicken/Chicken products shall be handled,
stored and transported in a manner that will protect it from contamination and
deterioration.

1 Chilled and~rozen meat shall be subjected tchilling andfreezing in an appropriate
equipment in such a way that product attains a temperatureabbr below 4°C for
chilled meat andat or below-18°Cfor frozen meatat the thermal centre after
thermal stabilization. Itshall be further stored at or below4°C and-18°C
respectively for chilled meat and frozen me#itdispatch

3.10 Specific requirementgor Manufacturing of Processed Poultry Products

1 In addition to theabovementioned practices, following special requirements shall
be followed by food business operators engaged in manufacturing and processing of
processed poultry meat products.

1 Special care of food safety control measures related to cooking, handling and
packing shalbbe taken for cooked poultry meat products

1 Cooked poultry meat products are those products that are subjected to heat
treatment, wherein minimum thermal core temperature of 75 degree Celsius is
achieved.

1 The cooking should be adequate to eliminate and @xhazards to an acceptable
level which might have introduced at raw food level

1 The cooked product should be handled in a manner which will prevent
recontamination of the product

1 Productswhich are heated below 75 degree Celsius but above 60 degreeu€elsi
there may be a microbiological safety risk, such type of products shall be treated as
semicooked products. These products shall beheated above 75 degree Celsius
before consumption. Special instruction shall also be given on the product label
stating re-heating of the product above 75 degree Celsius before consumption

1 Products which are exposed to heating but below 60 degree Celsius shall be treated
as raw processed meat products. Such type of products shall be cooked above 75
degree Celsius beformnsumption.
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Outsourcing of meat

Outsourced meat shall only be procured from a F3ié&hsedslaughter facility It

shall be ensured thante-mortem and postmortem inspectionhave been carried

out in accordance with the requirements prescribed in amtertem and post
mortem examination

Such meat shall be transported from the slaughter facility to the poultry processing
unit under hygienicand sanitaryconditions It shall be trangorted in a clean
insulatedrefrigeratedcontainer with covers (lids) with precautions to ensure that no
contamination /cross contamination or deterioration takes plac® at appropriate
temperature (chilled meat at or below degreeCelsiusaand frozen mat at or below

-18 degreeCelsiug

4. Allergen Management

4.1 Allergen handling

Major Allergens arec

1. Cereals containing gluten; i.e., wheat, rye, barley, oats, spelt or their
hybridized strains and products of these;

2. Crustacean and products tifese;

3. Eggs and egg products;

4. Fish and fish products;

5. Soybeans and products of these;

6. Milk and milk products (lactose included);

7. Peanut, tree nuts and nut products; and

8.{dzf LIKAGS Ay O2yOSYiGN)} GA2ya 2F wmn Y3k

4.2 Allergen Conwol and Management

1 Display all the allergens at the relevant places in the processing and storage
areas for awareness among all the employees. All raw materials that are
Fff SNASya aK2dz R 6S fl16SftfSR gAGK |

1 Maintain all ingredient flow during the manufacturing from neallergen
using areas to allergen using areas. This will help prevent -cross
contamination. Preferably products containing nRalkergen ingredients
should run before the product containing allergic ingredgent

1 Store all allergic foods or ingredients at a designated area. For partially used
allergic packets, the production staff should ensure the partially used packet
should be stored separately and completely sealed and identified with label.

1 Dedicated scoopsutensils shall be used for specific allergens. Thorough
cleaning should be there between allergic containing product manufacture
and nonallergic containing product manufacture. When production
scheduling and cleaning operations are not performed betwedlargen
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containing production runs, allergen testing must be performed. For. E.g.
ELIZA test kits are used to verify.

5. Packaging materials and meat storage including warehousing

T

Packaging material shall be stored in appropriate areas for effeptivtection from
dust, condensation, drains, waste and other sources of contamination during
storage. Storage areas shall be dry, and well ventilated.

If the meat is intended to be chilled /frozen, ensure that meat remains chilled/frozen
during storage anddequate temperature is maintained and monitored.

All materials and products shall be stored off the floor and with sufficient space
between the material and walls to allow inspection, cleaning and pest control
activities to be carried out.

6. Packaging

T

The packaging design and materials shall provide protection for products in order to
prevent contamination, damage and accommodate required labelling as laid down
under the FSS Act & the Regulations there under. Only Food grade packaging
materials as spefted FSSR regulation shall be used.

The food packaging materials shall be inspected before use to prevent using
damaged, defective or contaminated packaging, which may lead to contamination of
the product.

Thepoultry slaughterhouses and processing amihall have effective procedures in
place to confirm that contaminated, damaged or defective reusable containers are
properly cleaned and sanitized, repaired or replaced, as appropriate, befarsere

The packaging materials or gases where used, shatlioortoxic and shall not pose
threat to the safety and suitability oprocessedproduct under the specified
conditions of storage and use.

Wrapping and packaging operations shall be carried out so as to avoid contamination
of the products.

7.Rework and catrol of non-conforming products

7.1Rework management

T

T

Stored rework materials shall be protected from exposure to microbiological,
chemical or extraneous matter contamination.

Rework shall be stored, handled and used in such a way that product safety, quality,
traceability and regulatory compliance is maintained.

Rework shall be clearly identified and/or labelled to allow traceability. Traceability
records for rework shall be nigained

wWSG2N] Aad AYO2NLERNIGSR Ayd2 | LINRRdAzO(
guantity, the process step, method of additiprtype and conditions of rework
including any necessary ppocessing stages, shall be defined.
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Rework activitiesinvolve removing a product dm filled or wrapped packages,
Gontrols shall be put in place to ensure the removal and segregation of packaging
materials and to avoid contamination of the product with extraneous matter.

7.2 Non-conformance

T

T
T

A nonconformance cald be identified through customer complaints, internal
audits, external audits, and incoming material inspection or simply during normal
testing and inspection activities.

All non conformance incidents should be recorded and assessed.

There should be adalined storage area and handling procedure for wwamfirming

raw material, packing material and finished goods.

8. Transportationof Meat and Meat Products

l

= =

While loadingn the refrigerated containers, the temperature in the container has to
be brought to-12°C (Precooling) so that there is no thawing of the frozen meat
cartons while they are loaded. However, in case of chilled products, precooling
temperature shall be at doelow 4£C

The containers have to be clean and disinfected before loading.

After loading it is sealedand taken to destination either by rail/road. The
temperature should be maintainednd monitoredat or below-18°C for frozen and

at or below #C for chied/fresh products at all times.

Conveyances and/or containers used for transporting shall be kept clean and
maintained in good repair condition to protect meat from contamination and shall
be designed and constructed to permit adequate cleaning andiginfection.

Meat and meatproducts in conveyances and/or containers are to be so placed and
protected as to minimize the risk of contamination.

Unpacked Fresh / Chilled / Frozen meat shall not be transported with other food
productsto avoid cross containation.

Where conveyances and/or containers are used for transporting anything in addition
to foodstuffs or for transporting different foods at the same time, there shall be,
where necessary, effective separation of products to prevent ecossaminatian.

Where conveyances and/or containers are used for transportation anything other
than foodstuffs or for transporting different foods, there shall be effective cleaning
between loads to avoid risk of contamination.

Fresh Poultry meat meant for immediatals need not be stored in cool conditions.

It can be transported in suitable a hygienic and sanitary condition in clean containers
with covers to the retail shops/selling units with adequate precautions to ensure
that no contamination or deterioration taleeplace.

9. Food Traceability and Recall

T

The Poultry slaughterhouses andrpcessing unitshall have a system for assigning
codes orbatch /lot numbers tolive poultry,incoming materials, packaging materials
and finished products, etc. This will helpitentify products.
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The Poultry slaughterhouses and Processing whigdl have a documented and
effective product recall plan in place in accordance with the Food Safety & Standards
(Food Recall) Regulations, 2017.

Such a plan shall allow theoultry slaughierhouses and processing unit®
effectively locate all affected products that may cause a potential threat to public
health and enable the complete, rapid recall of the implicated lot of the product
from the market.

Where a product has been recalled basa of an immediate health hazard, other
products which are produced under similar conditions which may also present a
hazard to public health shall be evaluated for safety and may need to be recalled.
Recalled products shall be held under supervisiatil they are destroyed, used for
purposes other than human consumption, determined to be safe for human
consumption, or reprocessed/reworked in a manner to ensure their safety.

10. Quality Control

l

The Poultry slaughterhouses angrocessingunits shall have a quality control
programme in place to include inspection and testing of incomingracess and
finished products.

Adequate infrastructure including an-hrouse laboratory facility and / or engaging
with an external laboratory facility, witfualified, trained and competent testing
personnelshall be available for carrying out testing. Calibration of laboratory
SljdzA LJYSyiQa akKlft 6S R2yS lyydzZtfteo
Microbiological examination needs to bzarried out periodicallyfor air, water,
personal hygienéhand swabs) and food contact surfaces (knives, packaging tables,
equipment etc) to ensure food safety in finished products.

Ensure testing of relevant chemical and/or microbiological contaminants in food
products in accordance with these regulations agjfrently as required on the basis

of historical data and risk assessment to ensure production and delivery of safe food
through own or NABL accredited /F$84tified labs at least once in six months. It is
recommended to retain the control samples, thiet end of shelf life.

Records of testing shall be maintained.
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l1l. Establishment Maintenance and Sanitation

Cleaning and Sanitation
Food premises and equipment shall be maintained in an appropriate state of repair and
cleanliness in order to function as intended, facilitate all sanitation procedures and
prevent contamination of food, such as from metal shards, flaking plaster, foodsdeb
and chemicals.
Cleaning and disinfection chemicals shall be approved for use in food industry wherever
chances of it may come in direct or indirect contact through equipment or plant
surfaces, handled and used carefully and in accordance with madafa® NBA Q
instructions, for example, using the correct dilutions, and stored (designated area with
lock and key provisions, having access to authorized person only) in clearly identified
containers to avoid the risk of contaminating meat

Cleaning Procedureand Methods

Cleaning shall remove meat residues and dirt and it can be carried out by the separate
or the combined use of physical methods, such as heat, scrubbing, turbulent flow and
vacuum cleaning or other methods that avoid the use of water, and atsmethods
using detergents, alkalis or acids. For Eables, Floor and walls should be scrubbed and
washed with soap and potable water and should be saedtiwith appropriate sanitizer
thereafter. Knives , scissors, sharpneste should be washed &terilized /disinfected
(tempnot less than 82 degree Celsius

Cleaning and Sanitation Procedure includes one or more following steps appropriate to
0KS SldALIYSYdQa NBIdzANBYSyYla

a. Dry Cleanrremoving all pieces of meat, fat and other product residues.

b. Soaking small pieces/parts of equipment can be soaked in a tank of water and
detergent. Large Equipment, floor and walls can be foamed.

c. Physical Cleaningafter soaking, equipment is cleaned manually, using a brush or
mechanically using high pressure ¢ean cleaning. Manual scouring to remove
protein crusts and adhesive layers.

d. Rinsing thorough hose down with warm water to remove detergent residues,
contamination.

e. Drying excess water should be removed from horizontal surfaces by wiping with
paper towet or scraping with scrubbers.

f. Sanitation sanitising agents may be applied as spray or mist, immediately after
Li2ad Of SIyAy3I NayasS dzyirt ySEG RI&Qa

g. Pre-operation hose down this serves to remove sanitizer residues and to rinse off
contamination

h. Detergents Detergent formulation may belong to the following categories

a. Alkalis Caustic soda, caustic potash, carbonate, silicate, phosphate
b. Acids phosphoric, nitric, citric, glycolic, sulphamic, hydrochloric

c. Chelating AgentsEDTA, NTA, gluconatdugoheptonate, citrate

d. Solvents isopropanol, propylene glycol, butyl diglycol, ethers.
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e. Surfactants anionic (Ammonium lauryl sulphate), Cationic (quartz
guaternary Ammonium compounds) néonic, amphoteric.

f. Inhibitors- organic, (sodium benzoate). Inorgan(sodium nitrite, sodium
chromate)

g. Enzymesprotease, lipase, amylase

h. Oxidising Agentshypochlorite, Isocyanurates, Dichlor, Stabilized Chlorine
Dioxide, Hydrogen per oxide.

i. StabilizersCynuric acid

j.  Viscosity modifiers.

B. Cleaning and Sanitizingrogramme

1 Cleaning and sanitizing programmes shall be established at facility to ensure that the
poultry-processing equipment and environment are maintained in a hygienic condition
to prevent contamination of meat, such as from rakshards, flaking plaste meat
debris and chemicals and records of the same shall be maintained. The programme
should ensure that all parts of thestablishmens are appropriately clean, and shall
include the cleaning of cleaning equipment.

1 A validation mechanism should be itage for all cleaning programme.

1 Master cleaning &sanitation schedule shall be maintained for overall faeditich
includes:

o Areas (e.gholding area, storage areaefrigerated spacesfreezing cabinets
changing facilities, toilets, inspection area.gtequipment (scalder, defthering
machine, eviscerator, chiller, metal detector, trolleysetc), utensils and
implements (like knivessaws mechanical instruments, trays, weighing
machines, pallets, etc.) to be cleaned;

Cleaning method and frequency d&aning;

Monitoring arrangements for checking effectiveness of cleaning

Person responsible for cleanirand

Persons responsible for monitoring & verification of effectiveness of cleaning.
In case of any deviation, correction & corrective actions tadteadl be recorded.

O O O O

Figure 12 Cleaning Materials and Placement
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Figure 13: Dedicated chemical (cleaning/ pest control) storage room with provision of lock and

. Preventive maintenance of equipment and machinery shall be carried out regularly
as per the instructions of the manufacturer

. A preventive maintenance programme must include all devices used to monitor
and/or control food safety hazards amdver the maintenance procedure, frequency
and identification of the person (and/ or external agency) responsible for
maintenance activity.

CLYGSNYLEE 3 9EGSNYLt OFftAONrdGAZzy &OKSRA
be maintained.

. Corrective mairgnance shall be carried out in such a way that production on
adjoining lines or equipment is not at risk of contamination and post maintenance
verification to be get verified

. Temporary fixes when used shall not put product safety at risk and should be
removed / permanently fixed in a timelypanner.

. Lubricants, heat transfer fluids or any other similar material used shall be food grade
where there is a risk of direct contact with the product.

LG A& NBO2YYSYRSR |a 06Said LINIbexakdos G 2
records.

. Loose items control policy (Nut & bolts, Nails broken pieces or smaller parts of
machines) should be followed to prevent any contamination with product or
packaging material.

Fig 14 Maintenance tools stored separatelydesignated and clean manner|
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Pest Control

. Everysuitable measure shall be taken to exclude flies, rats, migermin etc. from

the slaughter housdésneat processing unit

. Bait stations should be installed outside and Glue traps inside the procemsthg
slaughtering halls.

. Only approved baitand pesticideshould be used.

. A valid and legal contract with the third party/ pest control service providers should
be available in the premises.

. The organization shall have a nominated pest control technitbamanage pest
control activitiesand/or deal with external pest management agency.

. Slaughter Housé/leat processing unit and surrounding areas should be regularly
examined for evidence of infestation.

. There should be an effective and continuous progranforethe control of insects,
rodents or other vermin. Records shall be maintained for the same.

In case any pest gains entrance to thkaughter house/meat processing unit or
surrounding areas, control measures (involving treatment with physical or clémic
or biological agents) should only be undertaken by or under direct supervision of a
trained personnel.

Do not allowstagnationfor pest
breeding

Figure 16Water Stagnation

Pesticides can be used but

Should only be applied if other precautionary methods cannot be used effectively.
Only pesticides approved for use in tkughter houseaheat processing unit by
competent authority should be used

Maintain record of MSDS feach Pesticides used in a workplatell be available at
the site
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They shall be handled and dispensed only by authorized and properly trained
personal
Pesticides to be stored away from processing area and should be located in closed
cabinet outside the gemises.
Greatest care should be exercised to prevent any contamination of the meat
equipment or utensils.
Before pesticides are applied all meat should be removed from the room and all
equipment and utensils should be thoroughly washed prior to beingl asgin.

Pest control 4 D method

2D — Deny Shelter —
Elimination of Harborage of
Pests

1D — Deny Entry- Preventing
Entry

4D — Eradication of
Pests

3D — Deny Food- Eliminate food
sources to pests

« Seal all holes, crevices at ceilings,
walls and floors
+ Threshold clearances of doors <

« Store all foods and condiments in
sealed / covered containers

+ Clean & disinfect pest infested

» Avoid False sealing in processing places, clothing and equipment

and storage area

6mm, fix metal kicking plates

+ Double door / air curtains / strip
curtains / mesh screens, self-
closing doors at appropriate
locations Missing / damaged
gratings of drains installed /

» Repair defects on walls, floors,

ceilings, woodwork & other
structures

« Remove disused / obsolete

articles from food premises

+ Floor free from food remnants
+ Prohibit preparing food and

utensils cleaning at other places

« Store refuse in dedicated closed

container and discard periodically
to prevent accumulation.

+ Use Insectocuter — Place 4.5to 6

m away from food handling area

« Use low wall mounted

insectocutors

» Clean insectocutor every week
« Cover all foods during Pest

control treatment

+ Use glue pads inside and rodent
boxes outside the processing
areas

+ Pest or chemical contaminated
food be discarded.

« Surface channels and gratings

replaced clean and clear of food remnants

4. \Waste Disposal Management

Waste stores and dust bins must be kept appropriately clean, free of pests and in
closed conditions and shall be disposed as per local rules and regulations including
those for plasti@and other non environment friendly materials.

Waste should be removed from the meat handling and other working areas at

Waste to be handled in such a manner so as to exclude contamination of food or
potable water. Precautio should be taken to prevent access to waste by pests.
Sufficient number oftrolleys (rust proof) or cratesshould be provided in the
processing hall for quick removal of bones and other wastes. Separate trolleys /
crates should be provided for slaughter hakeboning hall and packing area to avoid

Suitable and sufficient receptacles furnished with closely fitted covers shall be
provided for collection and removal of all garbage, filth and refuse from the
slaughter hous at a convenient time to a place away from the factory for disposal.
Immediately after disposal of waste, receptacles used for storage and any
equipment which has come into contact with the waste should be cleaned and

All slaughterhouse soli@ liquid waste shall be treated as per applicable Pollution

Waste disposal SOP should be defined & Hazardous waste disposal records to be

1.
2.
intervals and at least daily.
3.
4.
contamination and easy identification.
5.
6.
disinfected
7.
Control Board Norms.
8.
maintained
9.

It is recommended as best practice to store bio degradable &demradable waste
separately.
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V. EstablishmentPersonal Hygiene

1. Health Status

1 No person suffering from infectious or contagious diseases (like infected wounds,
skin infections, sores or with diarrhoea etc.) shall be allowed to work in the slaughter
house/meatprocession unit.

1 Any person so affected, shall immediately report illness or symptoms of iliness to the
management

1 Annual medical examination of all meat handlers and employees shall be done from
a registered medical practitioner; to ensure that they areef from infectious and
other communicable disease.

1 A record of these examinations signed by a registered medical practitioner shall be
maintained for inspection.

1 All meat handlers shall be inoculated against the enteric group of disease and a
certificatethereof shall be kept for inspection.

1 In case of an epidemic, all meat handlers should be vaccinated irtesped the
yearly vaccinatiolemployee who come into direct or indirect contact with edible
parts of birds or meat in a course of their workhere necessary, have a medical
examination prior to employment.

|: : I PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS
OR THE YEAR )

o Para Mo 101 2, Part 1 Schodiule - 4 of I3 Sapviation, 2011)

Name and Sgrature wah Sasl
o' R tered Medcol Practt -

Cnel Suwgron

Fig 17. Management of periodic medical check -ups and vaccinations in line with Schedule IV (FSSR 2011) for
employees and food handlers

In case of any injury¢ut:

1 Anyperson who is cut or injured should discontinue working with meat immediately

(preparation, handling, packing or transportation)

Should be suitably bandaged.

No exposed bandage should be worn. All bandages should be completely protected

by a water proof overing, different in colour, and clearly visible and is of such a

nature that it cannot become accidentally detached.

1 Only bandage with above mentioned type is allowed to wear insidestaeghter
house/Processing Unit

1 First aid facilities should be prwled in the facility.

1
1
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2. Personal Cleanliness

T

Meat handlers shall maintain a high degree of personal cleanliness with adequate
and suitable clean protective clothing, head covering, face ngiekes, gunboots
etc. All wares should be washed, unledssigned to be disposed, and should be
maintained in a clean condition consistent with the nature of the work in which the
person is engaged.
If wearing gloves during the slaughter and dressing of birds and the handling of
meat, it has to be ensured thahéy are of an approved type for the particular
activity, e.g.stainlesssteel chain gloves, synthetic fibres, nitrile and they are used
according to specifications, e.g. washing before use, changing or sanitizing gloves
when contaminated
All meat handlersvorking in the deboning hall must wash their hands with soap and
sanitize.
All persons enterintghe slaughtethouse/meatprocessing unishallwash their hands
step by step as mentioned below:

U Wet hands with potable water

U Apply liquid soap and makelather for at least 30 seconds

U Apply to every part of hands including nails, between fingers, potable water

followed cover full hands, and on both the sides of the hands.
0 Wash with potable water
U Disinfect / dry their hands

Fig 18: Notices requirinpand-washing should be displayed

1 Hand washing shall be done:

0 At the beginning of food handling activities;
o Immediately after using the toilet;
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